FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

GUJARAT POSITRA STEEL COMPANY LIMITED

OPERATING IN THE BUSINESS OF TRADING, PROCESSING, MANU FACTURING,
IMPORTING, EXPORTING, DEALING, AND DISTRIBUTING ALL KINDS OF PRIMARY
AND SECONDARY STEEL AND STEEL PRODUCTS AT MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr.
No.

RELEVANT PARTICULARS

1.

Name of the corporate debtor along
with PAN & CIN/ LLP -Ne-

GUJARAT POSITRA STEEL COMPANY
LIMITED

CIN: U27100MH2005PLC152813

PAN: AACCG3370L

Address of the registered office

Regd. Office: 13/198, J. Tata Road, Khetan Bhavan,
Churchgate, Mumbai City, Mumbai, Maharashtra,
India, 400020

URL of website

Not available

Details of place where majority of fixed
assets are located

The Corporate Debtor does not have any fixed assets
as per the financial statements for the FY 2024-25.

Installed capacity of main products/
services

No information available

o

Quantity and value of main products/
services sold in last financial yvear

No information available

Number of employees/ workmen

No information available

ol

Further details including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details can be sought by email

at cirp.gpsel@npvinsolvenecyv.in

sending

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Details can be sought by email

at cirp.gpscl @npvinsolvency.in

sending

10.

Last date for receipt of expression of
interest

16-02-2026

11.

Date of issue of provisional list of
prospective resolution applicants

26-02-2026

12.

Last date for submission of objections
to provisional list

03-03-2026

3.

Date of issue of final list of prospective
resolution applicants

13-03-2026

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

18-03-2026

15.

Last date for submission of resolution
plans

17-04-2026

16.

Process email id to submit Expression
of Interest

cirp.gpscl@npvinsol vency.in

17.

Details of the corporate debtor’s

registration status as MSME.,

Not Registered with MSME.

IPE -

NPV Insolvency Professionals Private Limited

(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its director — Mr. Mohit Bipinchandra Adatiya




Appointed as Resolution Professional

In The Matter of Gujarat Positra Steel Company Limited

IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23/50021

Validity of AFA: December 31, 2026

Date: 01.02.2026 Address- 10th Floor, 1003, Zion Z1, Ramdas Road, Near
Place: Ahmedabad Avalon Hotel, Thaltej, Ahmadabad— 380059, Gujarat
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CENTRAL OFFICE: CHANDER MUKHI, NARIMAN POINT, |: 2#]
MUMBAI - 400 021 SEAMEC LIMITED

CEE e S AM BRANCH:- STANDARD BUILDING, 2ND FLOOR, VeV

CIN: L63032ZMH1986PLC154310

CEﬂfrﬂf Bﬂﬂk ﬂf Iﬂdl"ﬂ DR D N ROAD FO RT MUMBA|'23 Regd. & Corp. Office: A-901-805, 9th Floor, 215, Atrium, Andherl Kurla Road, Andheri (East), Mumbal-400083

Tel: (91) 22-66041800 / 33041800/Fax: (91) 22-66041818 / 33041818 | Website: www.seamec.in ; Email: contact@seamec.in
EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED
SALE NOTICE FOR SALE OF MOVEABLE/ IMMOVABLE PROPERTIES

4 :
E-Auction Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest (FS. M Sissutt purshig danel

. . . : Standalone Consolidated
Act, 2002, read with provision to Rule 6(2), 8(6) & 9 (1) of the Security Interest (Enforcement) Rules, 2002. |t —— Cumrtorendeq  |PEMOTE o [Nine Worihs
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable properties ke Ended é Ended
mortgaged/ charged to the Secured Creditor, physical possession, symbolic possession (specifically marked against the property) of which has WETTT o “'11“'125 311"2'1“14 31_‘_12'1“5‘31'11_2'1{?5 31"1”“” SYi2eney
been taken by the Authorized Officer of Central Bank of India ( Secured Creditor) will be sold on “AS IS WHERE IS ” and “AS IS WHAT IS ” and “ ,; M‘:f‘;';fﬁ";? E‘"‘pﬁﬁ’ﬁ"””“ ) w1 R | SN | e HhEoS: | G
WHATEVER THERE IS” as mentioned below against the properties for the recovery of amount due to the Secured Creditor from the Borrowers and | |{before Tax, Exceptional andlor Extraordiniary iems) | 10,851 288 | 1759 | 10790 (262) 16,183
Guarantors as mentioned below. To the best of knowledge and information of the Authorized officer, there are no encumbrances on the property. 13, [Met Profit for the period before tax _ _
However, the intending bidders should make their own independent enquiries regarding the encumbrances, title of property/ies put on auction and P Lﬁeﬁﬁpti 'i"i-‘dﬂf E“-FE'G"I' nary items) 10,951 288 | 16793 | 10,790 (259) 16,183
claims/rights/dues affecting the property, prior to submitting their bid. The Reserve Price and Earnest Money Deposit (EMD) is also mentioned below :;ﬁer EI'EEELLEEFEEE_,UfEi::;miré_,5, iis) 0434 25 | 1551 | o7 a23) | 1e082
against each property. {5, |Total Comprehensive Income for the period
Ll?lﬁrn:l;ing Profit for tTe pencd '*?-::.ctreta ta;: and i S i i i o
: : : Last date & time for : : |, {eEonpeire IAale raliee o) J || M | 1) |
E-Auction Date of Inspection & time . . E-Auction Date & time | 8. |Equly Share Capital (face value of Rs. 10 per sharg)| 2543 | 2543 2543 | 2543 | 2543 2,543
dep05|t of Bid amount | 7. |Other Equity excluding Revaluation Reserve” . - - - . .
{8, |Eamings Per Share - " - e
Srno 1to 2| 12th February 2026 12.00 PM to 4.00 PM | 20th February 2026, 12.00PM | 20th February 2026, 10.00 AM to 6.00PM | |Basic & Diluted 4985 0.58 G088 | Wi 1141 Gl

* For the vear ended March 31, 2025, Oher Equity excluding Revaluation Resense on standalone basis is 96,115 lakhe and on

conzolidated basisis T08, 245 lakhs

Sr. | Name of the Borrower/ Guarantors / Mortgagors & Demand Details of the property Type of Reserve
No. Contact no. of Branch Notice Date & Possession | price/ EMD/ "ms i
- o The above is an extract of the detalled format of the standalone and consolidated financial results for the quarter ended December 31
Due Amount (Physical/ |Bid increase 2025 filed with the Siock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
(Rs. In lac) Symbolic) | (Rs. in lac) 2015, The full format of standalone and consolidated financial resuls is available on the Stock Exchanges’ websites -
1 M/s Meuse Garb Pvt Ltd 28.03.2018 | Property ID -CBINMEUSELKOO1 Physical 360.00/ E&%ﬂ;‘iﬁfgllli ﬁ;iﬂwq-w.ns.eim;hﬁ com ) and the Company's websie (www.seamec.in | and these can also be accessed through the
Mr. Uday Pratap Singh (Director/Guarantor) Rs. 1640.48 | First Floor, Shop No.1,2,3,4,5,6,7,8,10,11,12 36.00/ 2. The ahove financial resulis have been reviewed by the Audit Commitiee and thereafter were approved by the Board of Directors at their
Kavya Amit Singh (Director/Guarantor) Lacsason [,13,14 (Total13 Shops), Vijay Tower, Plot No. 3.00 respective meetings held on Janusry, 30, 2026
Madhav Jagdish Agarwal (Director/Guarantor) 21.03.2018 | CP-1, Vaastu Khand, Ward Chinhut, Near Tulip
Meuse Kara & Sugarcane Mafatlal Ltd (Corporate plus interest | Apartment and Chinhut Crossing, Gomti Nagar, Eor and on behaif of Baard of Directors
Guarantor) & charges | Lucknow, Uttar Pradesh Sal-
B/o Stressed Asset Management Branch thereof Name of mortgager — Mr Uday Pratap Singh Place : Delhi Sanjeev Agrawal
Ms. Shilpa Anand- Mob No 9004374559 Area as per Sale deed- 3255.23 sq ft Date - January 30, 2026 Chalrman
Area available at site- approx. 5000 sq ft
2 |M/s. Sunsolar Renewal Energy Pvt Ltd (Borrower). | 25.05.2018 |Property ID — CBINSUNSOLARO1 Constructive 112.00/
Mr Kamal K Singh ( Director ) 3825.27 Lakh |Plant and Machinery (Solar Plant) situated| (Symbolic) 11.20/
Dr Aditya K Singh(Director), + interest |at Plot No.35, Rolta Centre Il, MIDC, Central 1.00
Mr Rajeev Shiv Shanker Aggarwal (Director), , and charges |Road, Marol Industrial Area, Andheri (E), (Price is
M/s Rolta Pvt Ltd ( Corporate Guarantor) thereof Mumbai -400 093 inclusive of
B/o Stressed Asset Management Branch, Mumbai GST) DHAN LAXM I FAB RI cs LI M ITED
Mr Rajeev Kumar Jha
Mob No 7045792450 CIN: L17120MH1992PLCOGBE6T

CORPORATE OFFICE ADDRESS: 401/402, Kallash Corporate Lounge, Veer Savarkar Marg,

The auction will be conducted through the Bank’s approved service provider: Website of E-auction agency https://baanknet.com/ E-auction agency contact : :
Park Site, Vikhroli {West) Mumbai - 400 079,

details are: EMAIL 10: Info@di netin, PHONE NO: :022-25181103/ 25181102
+ PSB Alliance eBKray Helpdesk No. +918291220220 Email: support.baanknet@psballiance.com STATEMENT OF THE CONSOLIDATED UN-AUDITED FINANCIAL RESULT

FOR THE QUARTER ENDED 31.12.2025
(Rs. In Lacs excepl sarings per share and number of share)

CONSOLIDATED

For Any queries related to bidder registration and EMD payment/refund related queries: Email: support.baanknet@psballiance.com Please contact the
helpdesk officials during office hours on the working days

It is advisable for Bidders to complete the following formalities well in advance. Fiiticulirs 5 THREE MONTH ENDED MINE MGNTH ENDED | YEARLY
| 30-09-2025 | 30/0912025 | 311272024 | 3MLZ025 | 3122024 |31.03.2025
Step 1: Bidder/Purchaser registration: Bidder to register on e-Auction Platform https://baanknet.com/ using his mobile number and email-id Un-Audited |(Un-Audited)|(Un-Audited )| (Un-Audited)| (Un-Audited)| (Audited)
Total Income from Operations(Nat) 1202.15 411.75 290 67 1531 02 109833 | 148405
Step 2: KYC verification: As a part of e-KYC the documents will be verified by the system. Nt ProfiLass from ortinary Acinles afler Tax 710 13096 | 257 45183 03 B35
Please note that Steps 1 & 2 should be completed by bidder well in advance. “: ProflLossfor ihe perod aftar Tex .10 120,96 257 15385 03 5
er gxtracedinary lbams}

Step3: EMD amount: The interested Bidders/Purchasers has to transfer the EMD amount using online mode (i.e. NEFT/Transfer/UPI/Net Banking) in his Equity Stere Caphal BSE1S BSET] @SB il g5 | B
Global EMD Wallet well in advance before/during the auction time. In case EMD amount is not available in Global EMD Wallet, system will not allow to bid. The [ Eamings e dhavs oo ooty mere), PR 15 | L H B it A ik L. 1
registration, verification of KYC documents and transfer of EMD in wallet must be completed well in advance, before the auction time. Bidders may give offers ‘Eamings Per Share (afer exeordrary tars) | 008 a8 o T8 am | 0w
either for one or for all the properties. Only after having sufficient EMD in his Wallet, the interested bidder will be able to bid on the date of e-auction. Bidder’s STATEMENT ﬂF THE STAHDALDME UN-AUDITED FIHMIEIAL RESULT
Global Wallet should have sufficient balance (>=EMD amount) at the time of bidding. In case of offers for more than one property bidders will have to deposit FOR THE QUARTER ENDED 31.12.2025
EMD for each property. This may take some time as per banking process and hence bidders, in their own interest, are advised to submit the pre-bid EMD : - {Rs. In Lacs except eamings per share and numbar of share}
amount well in advance to avoid any last minute problem STA_H_DALDME

. THREE MONTH ENDED NINE MONTH ENDED | YEARLY
Please follow the guidelines available at https://baanknet.com/ for payment of EMD/bidding during auction process Fiticulary 30-09-2025 | 30/00/2025 | 311212024 | 31N2/2025 [ 3111212024 |31.03.2025|

- . Un-Audited |[Un-Audited)| (Un-Audited )| (Un-Audited)| (Un-Audited)| [Audited
Step 4: Bidding Process and Auction Results: T T T Ll (u 3E;au"” e i1 14.199*;, ( vt 1K L 35]
Interested Registered bidders can bid online on e-Auction Platform after completing Step 1, 2 and 3. Mt ProfivLoss Irom ordinary Actiilies afler Tax | ot -120.08 il ;19618 oL N 75
Met ProfitiLoss for the period after Tax A4 50 I.n‘.l & 5034 18615 4310 TS
In case there is sole bidder for any property, the sole bidder will have to participate in the e—auction and will have to increase his/her/its offer at least by the {afler extraorinary lbams} | . ] el | -
amount equal to the amount of bid increase amount as mentioned in the table above against the property concerned failing which he will not be entitled to be ‘Equily Shere Capital ' B3B. 11 B5B. 11 858,11 858,11 58,11 858,11
declared successful bidder. SRV /9 S Lo SO RO s i ol A, il N | 2
Eamigs Per '?haw Cafvar exfraondnasy hems) | .63 1,44 (.59 247 .50 {10

It shall be responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting their bid. Note: The above Is an extract of the detailed format of Quarterly/Annual Financial Results lled Disclosure Requirements)

, : , " . : . latioms, 2015, The full format of the Quarterly/Annusal Financial Re ilable on the Stock Excha ites.
The authorized officer/Bank reserves the right to postpone/cancel or vary any of terms and conditions of the auction without assigning any reason thereof. Baglatlem; . " SRR "mm_a s e DIV DR ARng RS

For Dhanlaxmi Fabrics Limited
Sdi-

Mr. Vinod Sohanlal Jhawar
Managing Director

DIMN: 00002903

The authorized officer is not bound to accept the highest offer and the authorized officer has absolute right to accept or reject any or all offer (s) or adjourn/
postpone/cancel the e-auction without assigning any reason thereof.

Bidding in the last moment should be avoided in the bidders own interest as neither the CENTRAL BANK OF INDIA nor service provider will be responsible for Place : Mumbai
any lapse/failure(Internet failure/power failure etc.). In order to ward-off such contingent situation bidders are requested to make all necessary arrangements/ Date: 30.01.2026
alternatives such as power supply back up etc., so that they are able to circumvent such situation and are able to participate in auction successfully.

To the best of knowledge and information of the Authorized Officer, there is no encumbrance on any property. However, the intending bidders should make their
own independent inquiries regarding the encumbrances; title of the property/ies, put on auction and claims/rights/dues affecting the property, prior to submitting
their bid. The E-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the

Bank. The property is being sold with all the existing and future encumbrances whether known or unknown to Bank. The Authorized Officer/Secure Creditor SUMUKA AGRO INDUSTRIES LIMITED

shall not be responsible in any way for any third party claims/rights/dues. (PREVIOUSLY KNOWN AS SUPERB PAPERS LIMITED)
CIN :- L74110MH1989PLC289950
Please follow the guidelines available at https://baanknet.in/ for payment of EMD/bidding during auction Regd. Office: Shanti Vihar Building No. C-5, Shop 6, Mira Road E, Bhayander East, Thane, Thane, Maharashtra, India, 401105,
E-mail: sumukaagro@gmail.com, Website: www.sumukaagro.com
*Please read the user manual available on the website carefully before commencing bidding process. Bank will not be responsible for any complications arise STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE 3RD QUARTER ENDED
during bidding process, if any. 31.12.2025 In RS. (Lakhs)
It is important to note that the auction purchaser shall bear the Stamp duties, including those of sale certificate, registration charges, all statutory dues payable SR. Particulars QUARTER ENDED NINE MONTHS ENDED |YEAR ENDED|
to Government/any authority, Taxes, GST and other charges both existing and future relating to properties over and above bid amount. No 31122025 | 30092025 | 31122024 | 31122025 | 31122024 | 31.03.2025
. . . . ] . . . (Unaudited) (Unaudited) ((Unaudited) (Unaudited) |(Unaudited)| (Audited)
For detailed terms and conditions of the sale, please refer to the link provided on our Banks Website www.centralbankofindia.co.in + | Income from Operations
Place: Mumbai Authorized Officer, Central Bank of India (@) Net sales/ir?come from operations 2,117.40 2,092.93 1,702.75 6,179.31 4,479.37 6,229.51
Date: 01.02.2026 email- agmifb3873@centralbank.bank.in (Net of Excise duty)
(b) Other Operating Income 0.00 0.00 - 0.03 0.16
Total Income from opeations(net) 2,117.41 2,092.93 1,702.75 6,179.34 4,479.37 6,229.67
hl"'I'II":'l..-.lH.I-r‘:\.r'rleI FORM G 2 Expenses
I INVITATION FOR EXPRESS5ION OF INTEREST FOR (a) Cost of materials consumed
| Whilst care |s takan prior 10 acoaptance of GUJARAT POSITRA STEEL COMPANY LIMITED (b) Purchases of stock-in-trade 1,994.86 | 1,970.000  1,595.16 5798.47| 4,139.14 5,746.95
| l-'lh'ﬂrli!-ll'lg copy, It B ot possible 1o ""-'f"'l" “FEH.'I."?'.“G lH_THE BI.IEIHEE-EU[THAI}IHE. PROCESSING, MHH!{FAEILIHIHG-. (c) Chages in inventories of finished goods
its contsmis. The Indisn Express (P) IMPORTING, EXPORTING, DEALING, AND DISTRIBUTING ALL KINDS OF PRIMARY work-in-progress and stock in-trade (26.80) 512|  (35.42) (14.85)|  (69.18) (78.94)
IL:[‘I"II i nnot be held 1 sible § AND SECONDARY STEEL AND STEEL PRODUCTS AT MIIMBAI
nu:lh Tnn?aﬂnls i 1ur‘;n IE:E"’:; {?:Ir" ot {Lnder sab-regubation (1) of regulation 364 of the Insobvency and Bankruptey Beard of India (d) Employee benefits expenses 25.74 21.85 22.13 61.07 62.85 76.20
|n|:urred a8 8 rn;ull |_'i1 :ranml'"j-a ‘;ﬁ | |_|||'i|'."||'|'i'|'|'2.'=:|' Resolution Process for Corporate Persoms) Regulations, 201%) (e) Depreciation and amortisation expenses 304 304 3,47 8.99 10.42 14.33
" f A a II ] -':-:.4'[||:| r| h'._:-r ! II J .
Eﬂ;fmf' g :ﬁr} H.f Tﬂwspamrs :;l along with Pk & Iy LLPhe:  |CIN- U271 ﬂ’|M1I?EH]'-'|F1.-:"“I'=|"'EH (g) Finance Cost 10.27 8.62 0.08 31.66 0.31 16.49
ummications, Wve IReTEInIe fechmime [ PAM: AMCOGEITOL Total Expenses 2,040.45 [ 2,018.39| 1,607.77 594550 4,203.12 5,852.90
thal readers make necessary Inguines 3. Adtreas of The registered oiice | Aegd. Offics: 13, 195, 1. Tata Roat, Khetan Bhavan 3 | Profit/(Loss) before exceptional items and tax
| F’E'fmg Eﬂndlng EW FIOTES O mm :[:llul'\'_'l'.\,gﬁllﬁ. Mumbed :ll:«'. Bumbal, Maharasiira, (1_2) 76.96 74 54 94.97 233.84 276.25 376.77
into. any agreements with advertsers or | | India, 400020 ) ' ' ' ' ' '
| otherwise acting on an advertissment in . URL of wehsite [Nk avaiable . . 4 | Exceptional Items 10.78
|any manner whatsoever. Registered « |Detalia of piRoe wherd majority. | The LOfporEte DIELIIF.dDes vt Niave amy Thod 5 | Profit before Tax (3-4) 76.96 74.54 94.97 233.84 276.25 365.99
|; IEﬂErﬂ- ara fied chmed !:'I T-!'QT.'I-I:II'IEE t Bix of Teed assets Bre kcatad :iiiile:;ﬁ the firancial siataments for the 6 Tax expense
| number advertisement 'Mstalled capacity of main [N informatan avagable (a) Current Tax - - 23.90 69.53 92.53
: producis/ senvices
(Quandity and vaiue of main [N information availahie (b) l?eferred Tax ) o (0.42)
products,” senvices sokd in 7 Profit/(Loss) for the period from continuing
[last financial year | - Operations 76.96 74.54 71.07 233.84 206.72 273.89
:g:::ﬂnnf NTIpeIaasS Mo information avadable Profit/(Loss) from discontinued operations
FOI’ ] _.5:|.'I,.'1|_'|r |:I|:'|,._'||I.5 ."Il:.'.j.l‘]ii'-lF‘ la=t :ij-l:inll:ﬁ can be '51:||_|_p.||'|r h’r'EE""ljlﬂFE i_'ma- at Tax expenses from discontinued operations
avadable firancial staternerts:  irp EpschEnpyinsolvengy,in 8 | Profit/(Loss) from discontinued operations

(with schetdules) of two wears,

¥ creditars are available (after tax)

9 Profit/(loss) for the period 76.96 74.54 71.07 233.84 206.72 273.89

(] (] (]
\ AdvertISIHg ln 27 .r|IHII:¢ fity for resolution applcants! Detaits can be sought by sending emad m 10 | Other Comprehensive Income/(Loss)
wnder secton ZEEE NN of the Cirp EpSel S peinsal e niy.in ) . )
Q PRESS Cale is availabie al URL: () Iltems that will not be reclassified to profit or loss
0. |Lastd ’Jf“‘ Tor ”‘f"‘ i o |16-02-3026 (i) Income tax relating to items that will not be
TENDERPAGES |- - o
Tl p.;;g,ple.:r_a.,e -PE[:._H:{,:;..-; - B () Items that will be reclassified to profit or loss

__apphtanie R (i) Income tax relating to items that will be
2. Lasidate for submisson of (03-03-2076 reclassified to profit or loss

objections to provisional kst . .
Contact . Date of issue of fnal istaf Ak B ol 11 | Total Comprehensive Income for the period
prospactive resolution (9+10) 76.96 74.54 71.07 233.84 206.72 273.89

.ig?;ﬁ?.’-;ue e T IE 12 | Paid-up equity share capital (Face Value 10/-) 710.71 710.72 710.71 710.71 710.71 710.72
4. ' ] ; at i - >
JlTE NDRA PATlL memorandum. avalsation matn 13 | Reserve excluding Revaluation Reserves as
and reguast for resolution plans per Balance Sheet of previous accounting year 905.49
;I']E;‘:;E':‘““‘E resoimon 14 | Earning Per equity share captial (Rs.)
MObile NO ' 5, | Last date for submission of (17092028 (a) Basic 1.08 1.05 1.00 3.29 2.91 3.85
resohtion plans | (b) Diluted 1.08 1.05 1.00 3.29 2.91 3.85
" -?Tlrl-:;m;c: Emiil id 4o submil :::irp.gy"r.lﬂnp'-‘u':_-x:lw.n:;f i
E T i 1 The Financial results were reviewed by the Audit Committee and taken on record by the Board of Directors 'at its meeting held on

Expiression af Inberas]

I " :aa i Detaile of the comarate detiors | Ned Registersd with MSME 31st January, 2026
o 9029012015 PEUEION ST o9 WaNE. l 2 The Operations of the Company are considered as Single segment reporting as defined an account standard is not applicable.

Sd /- The Financial Results have been prepared in accordance with the Indian Accounting Standards (IND AS) specified In the Companies
IPE - NPV Insolvency Professienals Private Limited (Indian Accounting
] , (Formarly Known as Mantrah Insolvency Professionals Private Limited) 3 Standards) Rules, 2015 (as amended) under Section 133 of the Companies Act, 2013.
Lan lne NO. , Through its ﬂ“‘l‘-‘ﬁ'u;i;f -I"lr-;ﬂﬂh:;z:":"‘-“““ﬂ"ﬂ Mr”ﬁ'*r 4 Figures of the previous periods are regrouped , wherever necessary, to correspond with current periods.

4 polnted &5 ution Professlona Co

In The Matter of Gujarat Positra Stee! Company Limited For Sumuka Agro Industries leng_
IBBI Reg. Mo: 1BBI/1IPE-0DA0/1PA-2/2022-23 /50021 .

] ; 67_402 15 Valldity of AFA: December 31, 2026 , Paresh Thakker Director
financialexpress.com Date: 01.02.2026 ress- 10th Floor, 1003, Zion Z1, Ramdas Roa, Place : Mumbai Director

Place: Ahmedabad =0 A Chak COEN0s9, Gujarat Date : 31-01-2026 DIN : 07336390
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